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DISCREPANCIES IN WAGE STRUCTURE IN F'CI

1357 SHRIPRASANNAACHARYA:

will the Minister of GONSUMER AFFAIRS, FooD AND puBLIC DISTRIBUTION
rcsttrdl xrrn, sEg 3if{ TdE Aq. fu61u1 ;11 6. oleased to state :

(a) the total labour strength ofFood Corporation of India (FCI), category_wise;

o) whether it is a fact that there are serious discrepancies in the wage structure ofdifferent category of workers, if so, the reasons therefor; and

(c) whether this difference in the wage rate impacts the work efliciencv of FCI?
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(sADrru 
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JYOTr)

(a): There are 3 types of regular labour system in FCI.

(b): All the above .l categories of labour have different wage structure. The wages andbenefits, of the different.category of workers have evorved as per judgments of various courtsand settlements with Unions over a period of time.

(c): The retirementrdeath of departmentar labour create vacancies in the depots withDepartmental 
.Labour System (DLS). However, after exemption notification issued byMinistry of Labour in Jury 2016, FCI has rationalized the labour'st.""gth bt;"y;rpoorirg orlabour in few depots, r,r'ith the result, efficiency has improved.

Labour s./stem Men in position as on 30.06.2021

D ta La urbo Separtmen ystem 9128
Direct Payment System 16015
No Work No Pay system 5830

Total 30973
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